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Registration of gold “ornament
Exporters

*735. SHRI VIJAY KUMAR
MALHOTRA: Wil the Minister of
FINANCE be pleased to state:

(a) by how much has the price of
gold fallen since February 28, 1978 and
whether Government have made arrange-
ment for free sale of gold;

(b) what steps have been taken to pro-
mote the export of gold ornaments and
how goldsmiths will be able to assess the
needs of foreign importers and huyers
of gold ornaments; and

() is there any scheme of registration of
gold ornament exporters and will the
Government provide any financial assis-
tance for export promotion of gold
ornaments ?

THE MINISTER OF FINANCE
(SHRI H. M. PATEL): (a) The price of
gold, which according to the press reporis
was Rs. 6g5 per 10 grammes on 28-2-78,
declined by Rs. 40 within an hour of the
announcement of the Budget proposals
and gradually came down to Rs. 635 on
5-3-7? The price has now gone up to
Rs. 683 on 11-4-78. The scheme for sale
of gold is being finalised and will be
announced soon.

(b and {(c): The simplified scheme for
encouragement of export of gold ornaments
by allowing importation of gold or sale of
gold from Government stocks is being
finalised.  The needs of foreign importers
and buyers of gold ornaments are as-
sessed by the Gem & Jewellery ExportPro-
motion Council. The
provides necessary guidance to the
exporters.  Such exporters have to get
themselves registered with the Council.

Recommendations of " Morarka
Committee on L.IC.

*736. SHRI BALWANT SINGH
RAMOOWALTA: Will the Minister
of FINANCE he pleased to state:

() how many recommendations of
Morarka Committce on L.I.C.  have
heen accepted and implemented by the
Government or by L.I.C. management;
and

{b) which recommendations were
reiected and which were aceepted and if
rejected, why 7

THE MINISTER OF FINANCE
{SHRI H. M. PATEL): (a) and (b): A
staternent  setting  out  the conclusions
and recommendations of the Morarka
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Council also .
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Committee which had been processed by

30-6-1974, and Government’s decisions

thereon, was laid before the House on’
4-9-1974 in implementation of the

assurance given in the answers to questions
No. g279 and 81 for 12-5-1969 and 21-7-196g
respectively. A statment setting out the
conclusions and recommendations of the
Comrnittee which were processed subse-

quently, and Government’s decisions
thereon, is laid on the table of the House.
(Placed in Library. See No. LT 2097/

78)

The decisions bear on improvement
in the working of the LIC in several
spheres and at various levels, and the LIC
is engaged in the necessary continuing
exercise for effecting improvement.
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